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DATE OF DSCISION  1-1-1993
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Ramnarayan Jagannath Pali
__________________________________________ Pztiticner

Advocata for tho PetitionaTs
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‘ Versus
] Chlef Postmaster General ,Maharakhtra Clrcle
Respondent
None
_ Advocatz for the aspondent (s ) -
CORALL:

‘ﬁ The Hon'ble Shri Jystice S.K,Dhaon, Vice~Chairman -

Hori'ble RRRk Ms.Usha Savara, Member(A)
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1. whether Renorters of locel papers may be allowed to see@
the Judgement 7
7. To be referrzd to the Renorter or not ? Ve
3. vhether their Lordships ish tn see the fair cooy of
. the Judasment ?
4, Jhether it nceds 1o pe circulated to other Bemches of
the Tribunal ?
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUJ
BOJABAY BENCH

0.A.1140/92

Ramnarayan Jagannath Pali,

C/o.Shri C.B,Kale,

Advocate,

Shree Niwas Kardal,

Saphale,

Post .Umbarpada,

Taluka Palghar,

Bist,Thane - 401 102, .. Applicant

-Versus=
The Chief Postmaster General,

Maharashira Circle,
Bombay - 400 0O0l, .. Respondent

Coram: Hon'ble Shri Justice S.K,Dhaon,
Vice~Chairman.

Hon'ble Ms.Usha Savara, Member(A)

Appearances:

Applicant in
person.

None for the
Respondents.

ORAL JUDGHENT: Date: 1l-1-1993
{Per S,K,Dhaon, Vice=Chairman(

By separate application the applicant
has prayed that he may be permitted to withdraw this
application. We have allowed that application today,

We,thersfore, dismiss this application as withdrawn.
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(USHA SAVARA) (S.K,HDHAON)
Member (A) Vice~Chairman




